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that can be discussed tomorrow so that we
can have some degree of seriousness ...
(Interruptions)...

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): If the House so desires, I do
not mind. Sompalji, please make your
statement on the Gujarat situation.
...(Interruptions)...
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No, no, this is not fair. Mr. Minister, please
make the statement.

STATEMENT BY MINISTER

Situation caused by the cyclonic storm in
Gujarat, Maharashtra and Rajasthan

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI SOMPAL): Madam, I seek leave
of the House to make a statement on the
situation caused by the cyclonic storm in
some parts of the States of Gujarat,
Maharashtra and Rajasthan. A deep
depression was formed on June 5, 1998
around 600 km. South-west of Goa which
crossed over to Gujarat coast near
Porbandar in the morning of 9th June,
1998 (0900 hrs (1ST). The Indian
Meteorological Department had
constantly been monitoring the movement of
the system and was in regular touch with
concerned State Governments. Thirteen
cyclone warning bulletins were issued
between 5th and 9th June by IMD through
AIR and Doordarshan.

According to the latest information
received from the Government of Gujarat,
637 persons have lost their lives in the
districts of Kutch (428), Porbandar (19),
Jamnagar (135), Junagadh (5), Bhavnagar
(1), Amreli (1), Banaskatha (3), Surat (1),
Bharuch (2), Rajkot (37), Valsad (4), and
Nalsari (2). 850 persons received injuries and
were hospitalised. 104 persons are missing.
Due to wind
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velocity of 70 to 150 km/hr., the microwave
tower collapsed in Probandar city resulting in
disruption of telecommunication system.
Many electric poles, telephone poles and
trees have fallen. National Highways are
operating normally. There have been some
reports of road blockage and damage in
remote areas. 64 relief camps.have been
opened and over 27,000 persons given shelter
in the districts of Kutch, Jamnagar and
Junagadh. The State Government is taking all
necessary rescue and relief operations in the
affected areas. According to the Government
of Rajasthan, 5 persons have died in Barmer
district and one in Jallorc district. 4 persons
have reported to be injured in Jallorc district.
Some parts of the districts of Barmer and
Jodhpur received rainfall between 125 to 240
MM, causing damage to electric lines,
uprooting about' 150 poles and some trees,
besides killing some heads of cattle.

According to the Govt. of Maharashtra,
two fishermen are reported missing in
Ralnagiri district.

Two columns of Army in Jamnagar and
three columns in Porbandar assisted the civil
authorities in rescue and evacuation of people
from marooned areas, providing medical aid
and distribution of food packets. 5 helicopters
have also been positioned at Jamnagar and
Bhuj. The petroleum installations like
pipeline, tanks have also suffered
considerable damage in Kandla. The Ministry
of Petroleum has constituted a Task Force to
monitor on daily basis the restoration of
operations at Vadinar/Kandla and ensure
maintenance of uninterrupted supply of
petroleum products. The Power Minister Shri
R. Kumaramangalam, has directed the Power
Grid Corporation of India Limited to put at
the disposal of the Gujarat Electricity Board
its services, equipment and personnel for
emergency restoration on transmission lines.
Hon'ble Home Minister, Shri L.K. Advani is
visiting the affected areas in Gujarat to
review the relief and rehabilitation measures.
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The Crisis Management Systems at the
national level have been activated. Under the
Calamity Relief Fund in 1998-99 ah amount
of Rs. 154.83 crores has been allocated to
Gujarat, Rs. 75.64 crores to Maharashtra and
Rs. 198.56 crores to Rajasthan. 75 per cent of
this amount is contributed by the Government
of India. First instalment of Central share of
CRF for the current year amounting to Rs.
29.03 crores to Gujarat, Rs. 14.18 crores to
Maharashtra and Rs. 37.23 crores to
Rajasthan has already been released in April,
1998. In order to supplement the resources of
the Government of Gujarat, the second
instalment of Central share amounting to Rs.
29.03 crores has been released on 10th June,
that is, yesterday, in advance. In addition, Rs.
50,000/- to the next of the kin of each
deceased is being released from the Prime
Minister's National Relief Fund.

SHRI PRANAB MUKHERJEE (West
Bengal): Before you call for clarifications, I
would like to make one statement on what we
have agreed. We have agreed that
clarifications will be sought on the statement
on Gujarat. After that the Mover of the
Statutory  Resolution will move the
Resolution on this Bill. Thereafter we will
adjourn. And it will be taken up tomorrow at
5.00 p.m.

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): At 5.00 p.m. or after 5.00
p-m.?

SHRI PRANAB MUKHERIJEE: If the
House agrees, then, tommorrow after 5
o'clock a detailed discussion will take place.
The Mover of the Statutory Resolution is
here, he will move the Resolution.

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): As decided by the House, I
will go according to that. There is a list of
Members before me, who would like to seek
clarifications on the statement made by the
Minister. Mr. John F. Fernandes.

SHRI JOHN F. FERNANDES (Goa): This
is a tragedy of the century, Madam. As
already mentioned by my colleague,
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Shri Rajubhai Parmar, the~re are press
reports that over 5000 people were barraged
in Gujarat alone. But the Statement of the
honourable Minister says that 550 persons
lost their lives. When the whole system ....

SHRI H. HANUMANTHAPPA
(Karnataka): It is 637.

SHRI JOHN F. FERNANDES: It docs not
come close to 5000.

SHRI S6MPAL.: I had said 637 in Gujarat
because some information was received
while we were sitting in the House. Six
hundred and thirty seven is the figure.

SHRI JOHN F. FERNANDES: But still it
is not close to 5000. That is my argument.
Madam, when the whole communication
system 1is disrupted — the honourable
Minister did mention that the microwave
tower at Porbandar has been uprooted — I
don't know what the source of information of
the Central Government is. Is the Government
onfy relying on hearsay as far as records are
concerned? We know that the cyclone started
on the 5th. Three days prior to the cyclone,
signal number six was hoisted in those areas,
in the coastal Saurashtra area. This area is
basically occupied by the Kharwah
community. They are poor people who are
involved in farming of salt. They live in
shanties in the fields and there is no
communication there. These people are totally
illiterate. They are being exploited by the
multinationals. This is the idea of the salt
making companies. I would like to know
whether the District Administration had taken
any measures. The -Minister did mention that
it was broadcast on AIR and Doordarshan.
These people do not even have electricity in
those shanties. I would like to know whether
the District Administration had made any
attempts to shift these people. After the
cyclone you have given relief to 27000
persons in 64 relief camps. But that is
subsequently. This is subseqgeiintly. But no
attempts were made, Madam, for three days,
to shift these people because these people
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were not aware of the colour of the flag. Flag
No. 6 was hoisted in the coastal area. But
somebody had to go and tell these people.
These people could not leave the place
because they had to collect the salt.

Here, 1 would like to know whether the
Government would see that, in future, the
Karwa community which collects salt in
these coastal areas is insured. If they had an
assurance from the Government that their
production was insured, they would have left
that area and gone away. They remained
there only because they would lose their
collection, the result of two months of hard
work. As you know, this is, basically, a
periodical business. It is done in the months
of April, May and June, There was no safety
and security for them, financially. Madam,
this is the main reason why, when the cyclone
hit that area, so many people lost their lives.
The whole area was washed away. I am told,
in this area itself, about 3,000 people were
washed away. The Government has no report
on it. I do not know on what basis the
Government is saying that it is only 630.

Secondly, Signal No. 9 was hoisted at the
Kandla Port. It indicated that there was
danger. It becomes the responsibility of the
port authorities. Kandla Port comes under the
Major Port Trusts Act. It comes under the
Central Government. When Signal No. 9 was
hoisted at the port, it was the duty of the port
authorities to see that the ships which were
anchored within the port area were moved out
into the deep sea. This was not done. For
three days, this was not done. As a result of
this, two ships got disanchored and the
Kandla Port has been totally damaged. Both
the berths, jetties, at the Kandla Port have
been damaged because the ships which got
disanchored came and hit the jetties at the
port. I would like to know as to what action is
proposed to be taken. This is important
because this port cannot be operated for the
next three months.
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Repair work cannot be undertaken in the
Monsoon season. Therefore, what action you
are contemplating against these people?

Thirdly, the communication links have
been totally cut. I would like to know
whether the Signal Corps of the Army has
established communication in that area. Since
the microwave tower is not there, we have to
have satellite communication. I would like to
know whether the Government, whether the
Central Government, has moved in this
direction because Communications comes
under the Central Government. I would like
to know whether you have moved any
equipment there to see that these areas arc
connected by satellite communication.
Otherwise, it would be difficult for the people
from this area to communicate with others,
with their kith and kin. The entire area has
been totally cut off.

Besides this relief, which is a regular
feature of any Government — we act after
the cyclone hits and not before it — I would
like to know whether these precautions were
taken. I am told, the Home Minister is there.
Our President has also gone there. She has
gone to visit these areas.

Lastly, Madam, I would like to know
whether the Government would come before
the House, at least, tomorrow — tomorrow is
the last day — with the information as to
what is the actual damage. The Government
should also tell us whether it is a fact that
5,000 people are missing in the Gujarat area
itself.

Thank you, Madam.

THE VICE-CHAIRMAN (MISS SAROIJ
KHAPARDE): Shri Ish Dutt Yadav. He is
not here. Shri Bratin Scngupta.

SHRI BRATIN SENGUPTA (West
Bengal): Madam, Vice-Chairman, if is clear
from what has been said by Mr. John
Fernandes that the worst-affected have been
the salt workers. (Interruptions)
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THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Mr. Parmar, please have some
patience. Your names are there.

SHRI BRATIN SENGUPTA: The worst-
affected have been the salt workers. As per
newspaper reports, in the Karwas colony
alone, more than 5,000 people arc feared
dead, after being drowned.

There is no need to describe the
tragedy, the calamity, that has taken
place. The question is whether the
authorities concerned, whose
responsibility it is, are undertaking relief
operations on an emergency footing. The next
thing is to take up reconstruction. I would like
to know from the Government whether they
are planning adequately for the reconstruction
work, after the emergency relief operations
are over, was flown. There was no seriousness
on the part of the Government. No serious
warning was given to the people. Actually the
people were not told what was going to
happen. They defaulted in flying signal No. 4
instead of signal No. 10. This has resulted in
this mass destruction of men and material.
Number two, as Mr. Fernandes just now said,
many rumous are afloat all over the
newspapers etc., and I am not going into each
and every one of them. Kandla is one of the
main export-oriented ports of our country.
The reports are that Kandla will be out of
order at least for three months. No exports
will be possible from Kandla. What will be
the alternative? This will affect our economy
in a tremendous way. How do they seek to
compensate it? How are other ports within our
national territory and beyond our national
territory to take up the burden? Are the nearby
ports going to take up the burden? Is the
Government going to negotiate with the
appropriate authorities for that?

Madam, as I said, rumours are afloat like
anything. I will be glad not to believe many
of them. For example, if I am allowed to
show this, this is today's
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regional newspaper called the "SANDESH"
from Ahmedabad and many other cities of
Gujarat. It says that 5,000 people are dead. I
wilt be happy, I will be glad if this is not true.
But, if this newspaper has got a certain access
which even the Army, Government and others
have not got, then, really credit should go to it
for bringing the facts to the people at this
point of national tragedy. If this is not true,
this kind of rumours and this kind of
propaganda should be disallowed, and the
Government should appeal to all concerned
not to spread unnecessary scare and all that.

If the newspaper reports published from
Ahmedabad and other places are true, the
Army has not yet been able to get access to
many of the areas nearby Kandla in particular
and the jhopad pattis in particular. What
emergency measures, even if it is necessary to
have support from international,
governmental and non-governmental
agencies, does the Government contemplate?
I request the Minister to spell this out.

Thank you.

N JAYAE  YOURAR  (T[IRIA):
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B3 © 3R 637 S I=IA 9147 8 | AfHH
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BAR P & A9e Al ARG Sl 98 99
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BT ¥, 98 91d Hiex ¥ 1fr® off a8 w39
T Hew oft a1 ot fbaR gard 1, 98
98T F9 & | 7 US AIH | AT AqA
Sto9 oy &% &5 39d IR #
gHIfSUs rdwdc & Wex @1 NS oYl
4T g8 R Sl NAgUeT 8, o F A1l wify
Bt o @ R A H owEe w3 oS 9
TATRY HHM 6 Aga 9 arddHe & fay
T AR ¥ W wrer yaifeg e ®,
AT, WMANR, He®, YRda¥ 3R
JPIE, SEH fAv SH WSt Wyl o
faguea &1 gergw wY & w® |d
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fra= Aot &1 $9S gar, fea+ ®i &1
SUS g, AT uy-g9 ®1 SHS ga,
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TR HS YT P JHAT IX Shides
oRar # gom Bl Il S gaRIfn Jvgd
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B § oMud ATegw | AT HA 78ISy
J YSIRY X I8 A AR & 8 I8 Al
Fafrds Refis v & & g ofes
TUHAT SHS & IHH HUge T4HeC & ol A
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I HRB T TIIHE Bl 89 fhaT Sre
afd Siedl | STedt S ARl &1 JH9rd g,
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Eaduid!

deH, TH gAY 9d S § MUF
qTegH | AT JA ARG F eqr H A
=real g & asi 57 drl & 9g g3 & S99
SATETAR Ao 64 8, Sl Seffdoist uv ggt
BT BRI Il 81 I9 WAl dHE Bl g
MRy drad g1 Hfeawd 7 Su gt
8% © d 99 Seldord g1 3R St greds
SHY gU AT I 8 Y & J f g6 AN &
211 H e WedH | w1 arsdl g b Sl
J AT A, RAr A, e Afeawa
SHY o © BISAY & SRy, 3R Ik
Ratfesst ff d1H! IEH 7% 1Y & 9D B
Herd FETgdl
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"Doubts are being raised about administrative
preparedness to deal with the situation and the
official efforts to blame the Meteorological
Department for failing to give correct
information well in advance. Mr. Panda, who
is the Home Minister of the State Government,
admitted there was an information gap. The
matter has been taken note of and will be
discussed with the Chief Minister."

aH e WEgH | HA wEled | yudl
g P SR Ig 919 we TaHde & A3
AEICY 7 WY B T A SUH 1 927 8 3iR
Tl 31 919 © 6 IR A UF HRIBA
A9 R TIX a1 TP g=HiAeA A9, a1 S
IR § H2t AEIST R BrAArEl B Sff I8
27 3R WrgdIR IR o Bigem NS g8 SHW
BT 2 39 UX § 9= #3) 9EIGy F A0
aigm & afe o1 wrsuesa, smad @
I3Y-A8 IS @I 9rsyensd § 3R
HIRTT oft 987 9% IAX IBT 2 1 SHP! 978
d Pl <P giRE g AT 81 AT UIgUaArsT
TT 7S B O IS g98 d g8 degerd
fpuT 89 & WY A9T9T & O SF IR H 9
H3) HEIST R HIF o I8 &, 9P X H
A H SR 1 Ar8ar g1 3T g7 ared
BT HieT far g9 v g=rarg|

SHRI BRAHMAKUMAR BHATT
(Gujarat): Mr. Vice-Chairman, Sir, first I
would like to draw the attention of the hon.
Minister to his statement. He has stated in his
statement that the number of dead persons is
500. But when he came to the House he has
corrected it as 637. That means he has
shown 87 more
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persons as dead. The question is simple. The
Government has no definite information. As
and when they receive information about the
dead bodies they go on increasing the number.
In the first instance, the Government of
Gujarat was not prepared to admit that more
than 100 persons have died. Now, more and
more dead bodies are being recovered and
they are correcting their own figure. It is a
very serious thing to which my hon. friend,
Rajubhai Parmar has referred. It has been
reported in The Gujarat Samachar and in The
Times of India that the Home Minister of
Gujarat, Shri Haren Pandya said that there was
an information gap between the Government
and the Meteorological Department. Actually
there was an information gap. Who is
responsible for this? The poor Agharias fell
victim to the cyclonic storm. These people
collect salt near the shore of the sea. They
carry it in thailas. Then, it is given to the
wholesellers or their cooperatives. There is a
colony. They live over there. They were not
properly infomed that waves up to 8 metres
high would come. They were not aware of
what was going to happen. The whole colony
of the poor Agharias was washed away. These
people are the poorest of the poor people. Of
course, salt also was washed away. It does not
matter. But the whole colony was washed
away. As the dead bodies are coming from the
high sea to the shore, the Government is
increasing the figure of the dead persons. The
question is simple. The information gap has
resulted in this loss of life and property. The
hon. Minister must take note of it.

Signal No. 4 was raised at the Kandla Port.
As per the Meteorological Department's
instructions Signal No. 10 should have been
flown. That signal No. 10 was not flown.
Only signal No. 4

My hon. friend, Shri Anantray Devshanker
Dave and I were discussing about this tragedy
for the last three days. The Kandla Port has
been practically washed away. Valuable
machinery has been damaged.
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I have received information from
IFFCO that they were pumping out
phosphoric acid directly to the plant. The
plant is located near the port. Phosphoric
acid was pumped out from the ship to the
plant. Some other ship dashed against it
and damaged this ship. Many other
foreign ships have come from the sea to
the shore end lying on the sand. Many
other ships have disappeared and they
were sunk. Now, the damage to the
property is more than Rs 3,000 crores.
Two Editors of Gujarat Samachar and
Sandesha were on. the spot. The hon.
Minister may kindly take note of it.
Today's news papers from Gujarat have
come out with photographs. Actually a
tot of damage has been caused to the
electricity infrastructure. The
infrastructure has been totally washed away.
In four districts, about 29 sub-stations were
switched off because of electrocution. The
situation is very serious.

Madam, I know that there is a limit to the
assistance which is given to the States in case
of natural calamities. But here is a case of
calamity which was not properly notified to
the people. Some wrong signal was raised at
the Port. No proper information was given to
the Agharias. An extraordinary situation was
there. Therefore, my submission to the
Government and to the hon. Minister is:
please increase this limit of financial
assistance to the Gujarat State in view of the
serious natural calamity. I know that in the
case of Hyderabad, this limit of financial
assistance was increased as a special case and
special assistance was given to the State
Government. The magnitude of the Gujarat
tragedy is much more serious than the
Hyderabad tragedy. People were not knowing
what is going to happen. Eight to nine metre
high waves came and washed away the whole
area. So, a special consideration may be
given. As far as Kutch is concerned, the
people of this area are the poorest of the poor.
So, all assistance should be given to them and
the Government should see to it that Kandla
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port start humming with activities as early as
possible. Whatever damage has been caused
to roads, to other installations at the port,
should be restored as early as possible. The
whole of Gujarat is looking at the Centre for
help. So, the hon. Minister should respond

properly.

SHRI VAYALAR RAVI (Kerala): Sir, the
statement made by the hon. Minister itself
speaks of certain indifference on the part of
the Government. I entirely agree with what my
hon. friends have said. I don't want to repeat
what they have already said. In the first para
of his statement it has been stated that thirteen
cyclone warning bulletins were issued
between Sth and 9th June by IMD through
AIR and Doordarshan. I had also seen the
Press report that the Army was alerted. It
means the Government of India was also
knowing that something was going to happen.
That is why you have alerted the Army. I am
referring to the Press report. I may be wrong.
The bulletin had also been issued giving a
warning that something was going to happen.
The State Government had been informed
about the happening well in advance. Now,
instead of showing sympathy for those who
have died and instead of referring to various
relief and rehabilitation operations, I would
like to know as to what the State Government
have done to evacuate the people, especially
the salt workers living in colonies. Is it easy to
evacuate them within 24 hours? Nothing has
been done. In fact, instead of alerting the
Army at Delhi, you could have told the State
Government to evacuate the people. You only
thought of doing something after the tragedy
had struck. You never thought of doing
something before hand. If you had done so,
you would have saved so many human lives.
Of course, the damage would be there. But
you could have saved the human lives. I
believe that there is a lapse on the part of the
State Government, especially, the State
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Government of Gujarat, to save the lives of
thousands of people, and the Government of
India could not direct them to do so in time.
How many days were there in your hand? You
had five days' time, that is, from 5th June,
1998 to 9th June, 1998. It has not come as the
West Bengal tornado had come. It has come
with a forwarning. The Minister might say
that there was an information gap. I would
like to state that there was no information gap.
The information was already with you. I
would like to know the reason for the inability
of the State Government to take precautionary
measure in advance. Do you have any
information with regard to the evacuation
operation of the Gujarat Government to
evacuate the people? 1 feel that the
Government of India could not direct them to
do so in time. Secondly, so far as the Kandla
port is concerned, I would request the
Government to see to it that the normal
operations at the port are restored as early as
possible. It is facing a serious crisis. Some
trade union people rang me up in the morning.
They wanted me to raise this matter in the
House and request the Government to take a
serious note of this natural calamity.

SHRI YOGINDER K. ALAGH (Gujarat):
Madam Chairperson, I think the first thing to
which I would like to refer is that this was
truly a disaster of a very high order. This fact
has already been stated by my hon.
colleagues. In Saurashtra, cyclones come very
often. In fact, in one of the earlier cyclones, 1
was present there. At that time, I was the
Vice-Chairman of the Narmada Planning
Group, and I was walking the canals of the
Kutch area. During that cyclone, we had
winds of the range of around 85 kms to 90
kms per hour velocity. This time, we were
talking about winds of the range of 130 kms
to 150 kms per hour velocity. On the 9th, I
was in Gujarat. Since I an from Ahmedabad, 1
had gone to a few villages because of the M.
P. Local Area Development Scheme. The
hon. Minister is my very good friend. He
should take a
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serious note of this thing. If you read the
newspapers, if you read the "Gujarat
Samachar” and "Sandesh" of the 9th, they
were talking about 'Meghraj ni Savari'
because, as you know, Gujarat was going
through a very great heat wave, 43°-44°, and
people were thinking they welcomed the rain,
and in the villages, I went to, there was no
understanding at all. I mean, now we are
talking about great communication, but I
found there was no understanding at all that
something like this was going to hit. Even in
Ahmedabad, in the western parts of
Ahmedabad, you could suddenly see the
intensity of the whole thing and the damage it
was creating. Now the figures arc coming in.
Of course, the damage in Porbandar, in
Kandla, is truly of a very high order, but even
in places like Bhavnagar, there are reports of
deaths. And I can assure you that even in
Ahmedabad District, in Banaskantha, there
arc reports of deaths. So, Mr. Chairman, this
is really a disaster of an unimaginative order.
With due respect, I would say, it does not
speak very highly of the sensitivity of the
Government in not allowing us to raise the
matter and postponing the discussion on the
second day, when something of this
magnitude has happened. I see all kinds of
issues we are raising, but this kind of an issue
which should have really bothered us, and
which we should have been talking about, we
have been trying not to take seriously! And
with due respect, through you, Sir, I would
like to inform my dear friend, Shri Parmar,
that Rs. 29 crores which was given in April
was the normal instalment. So, the only thing
that has been given on the 10th is Rs. 29
crores which is giving as an advance. It is so
inadequate in relationship to what is going on
that I would like the Government to give us a
-clarity that adequate funds will be
immediately made available, plus, of course,
there will be the teams which will be set up to
properly assess what is going on. Nothing has
been mentioned about news in the newspapers
in Gujarat. At 11 o'clock yesterday, the
news was 700 people
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dead', and, as Brahmakumar Bhai said,
officially the death toll is about 600, but, I
think, very responsible newspapers in Gujarat
are reporting that the figure is four to five
thousands, and it would be very imprudent to
ignore these kinds of reports that are being
made. So, please, for God's sake, at this stage,
look at this issue with the kind of seriousness
that it deserves and give Gujarat, at least,
some inkling that you are with them in this
hour of crisis. The immediate relief I don't
think can be met with Rs. 29 crores. About
the whole issue of shelter, a very quick
assessment has to be made of the people who
have been displaced, and what is required to
help them.

I am happy that in your oral statement you
said that because I am going to make that
suggestion myself. Last year when the power
system on the Tapti river had tripped, I had
asked the Power Grid to put an emergency
restoration system which maintained the
power in to Gujarat from the Tapti river, and
in the floods we gave them similiar
instructions. I want to make a request to the
Government because I handled these matters;
immediately there were all kinds of objections
that people raised —"Who is going to give
the money? What is going to happen." This is
not the time, Mr. Minister, to get into all that,
and I hope, the Government will give us an
assurance that very clear instructions will be
given to the Power Grid that at this stage, they
must go and restore electricity, and this whole
question of how funds are to be shared and so
on, can be looked much later on.

In fact, these reports that we are getting—I
speak with a sense of responsibility because I
had been the Minister of Science and
Technology; you know that the Met. is a part of
that Department—gave ‘indications about the
cyclone. There is a report in one of the
newspapers that I read today, that indicates
that the Gujarat Government
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was given the assessment, that the cyclone
would hit the southern parts of Saurashtra,
and it hit the northern part. I am sure, I can
find the newspapers in our library. I read ten
newspapers; so, I don't remember exactly
which one it is, but there is a newspaper
report, date-lined from Ahmedabad, which
makes this specific point. If this is correct,
Mr. Minister, it is a very serious matter and it
has to be gone into.

SHRI H. HANUMANTHAPPA: Have they
evacuated people from the south?

SHRI YOGINDER K. ALAGH: They
might not have done that. But these are
Government of India agencies. Please don't
tell me that on the 11th of June, 1998, India
doesn't have the technology to track a
cyclone. What are you talking about? During
an earlier debate, when I was talking about
science and technology, I had mentioned this
point. If this is true, the Government owes us
an explanation. Is it true that our people could
not anticipate that a cyclone would hit the
areas around Porbandar and north of that?
They were talking about the areas to the
south. It is a very serious matter. I would like
to have a clarification on this.

I want to make a point in a general way that
the Saurashtra area has been definitely
discriminated against by the Gol agencies, as
far as the ocean belt is concerned. This is a
point which I have been making for quite
some time. The Cyclone warning scheme of
the Department of Ocean Development was
not implemented in Gujarat. I think it is
wrong. There is a shore-to-fishing vessel
communication system. In this Budget ten
States are mentioned under the Department of
Ocean Development. Gujarat is not one of
them. I would like to know whether the State
did not want it. One indication that I had
given was that when this scheme was started
in the beginning of the Eighth Five Year Plan
the present Government was there but they
didn't want it. As far as the

[11 JUNE, 1998]

by Minister 490

communication methods arc concerned, they
are definitely outdated. My friend was talking
about sctcllitcs and so on. We don't have that
kind of a system in Dariya Kantha Vistar, the
ocean talukas, of Gujarat. In fact, I was so
desparate when I was the Minister for Science
and Technology. I sanctioned Rs. 5 crores for
setting up an Ocean Science and Technology
Cell. Knowing that all these things are going
on in the Government. I located this cell in the
Bhavnagar University so that there is at least,
some control over it by the people who_ arc in
the public domain rather than neglecting it.
Dr. Vidyut Joshi, who is a very dear friend of
mine, who is the Vice-Chancellor, heads the
cell. T request the Minister to involve him
right now in these activities. At least now, for
God's sake improve the communication
system so that this kind of things arc not
repeated. There are other States which have
gone to the World Bank and other places and
taken a lot of money. In Gujarat we are still
using the wireless. Even today the system is
what it was in 1983 when, I remember, I was
stuck up' somewhere in Veraval. Today also
we are using the same kind of communication
sytcm. There are ocean States in this country
which have got modern communication
systems. Please do something in that respect
in the case of Gujarat. People use such kind of
material and build such kind of houses that
cannot withstand this kind of pressures. New
technologies are now  available for
reconstruction. These must be used. My friend
is quite right. After all this area is historically
important to us. Please remember that. It is at
Khara Ghoda that the British kept on hitting
one freedom fighter at a time. Now these
people are there and they are very poor
people. I have visited them. In fact, when I
was the Chairman of BICP, I produced a plan
for the rehabilitation of these people. They are
people with skin diseases because they have to
sit all the time in salt, hours on end they have
to stand in salt. They are so poor even today.



491 Statement

I suggest that at least the kind of standards
that had been developed, say, for Latur or for
Morbi where we had a dam disaster in
Saurashtra, should be there. For urban areas
we don't have standards. At least for rural
areas there are standards. Please remember
that some of the best cattle wealth of India is
in Saurashtra. There is going to be a huge loss.
Catties are dying, Somebody will have to do
something. So far as cattle are concerned and
so far as grass is concerned, I know that we do
have some standards. His Department knows
how to handle the situation. So far as urban
areas are concerned, being a Princely State,
urbanisation is very widespread in this area.
There are small urban areas on the coast line
which will all be hit. I would like to say that
standards should be thought of from the very
beginning.

We have made one more proposal. I would
request the Minister to ask his colleagues to
look into that. There is the Charotar Vidya
Mandal which is one of our most important
educaitonal and research institutes. I am
talking of voluntary * bodies because with all
this neglect one can only talk about them. The
Charotar Vidya Mandal has made a proposal
that they should be given a medium-term
weather forecasting system. They want to
operationalise it with the help of Panchayats
and other bodies. When I was Minister, apart
from giving them the Regional Sophisticated
Instrumentation Centre, I told the Meteorology
Department to have a medium-term weather
forecasting system. They are supposed to
forecast the weather five days beforehand.
They are spending Rs. 30 crores on this
scheme. You kindly implement it in their
areas. Along with the Panchayats, you also
involve the Charotar Vidya Mandal. Sir, they
can involve such voluntary agencies. This is
my request tp the hon. Minister, they should
get in touch with Vidut Joshi and Bhavnagar
to prepare a plan. They have contacts with the
local people. If we can help you, please ask us.
Let the Government  support them. Let
the
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Charotar Vidya Mandal, at least, produce a
proper system so that there can be a contact
point between the weather and the people of
ocean Talukas. Let us have a rehabilitation
scheme for urban areas. Kindly do something
for cattle. These are all things which we
should be doing in the next two or three
weeks. We must immediately place some
money at the disposal of the Government of
Gujarat. We must have more rehabilitation
centres for the displaced persons because this
is an area of nomadic people. We must also
see that something is done for cattle and we
must restore power.

In this part sowing starts in the month of
June. It is a groundnut belt of India. If there
are losses—I don't have to tell this to the
Minister because he is a farmer—in terms of
groundnut, in terms of fertilizer and so on, I
would request the Minsiter to take it into
account and give them some assistance in this
great hour of crisis.

Thank you.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Shri Onkar Singh
Lakhawat—I have five more names before
me. Then the Minister would also reply to
these clarifications. Please conclude in two

minutes. _ _
2 iR 8 dw@rEr (ISR

): wEed, 579 a9 Iy | TR & siEv
I TIT 2, 98 BT | BIAT g 31T 21,
IFT qIEWR b TR, BrErdl B g9IfIa
fpan o & gaq I8 R @ 39
JOIT T 3R Fward J gwida fear, #
MY 8T HRAT @vEd § & o b
PR 3R IS9P g A4 s WRifGE
AWEd 7 S gg B GPITA BRI 8, AR
JIPR A B, FTAURIFRGE I, |FU=
H AP gTIRT BI, BT 910 B 337 3R
QAT a8i S SR AT @ 819 &9 §s ,
UR=] BHDI ASD BI, [ASell &I, 9l B,
BT BT 9gd SATE] JHAT §aNll T8l U
gge Bl faTr JearE gen, H fMasd
HRAT TS § b g8 fH o RIRT & afex
®H T8I AT 989 g9 &F, WfAP efee
g gWIfdd 39 Idhard 9 gon fb S9H
BRISI BUY B
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JHETT A B, U] 3MSH HH AT
AR b WRBR AEgrT ol WRER Jg &
A 9% g I8 f- Fufafy dige 9,
RSN AFaAT HIGE AT AR AT B
AL HR &1, SAMTY 98 99 Th-Uo
HAITT & AR ITHT FSTAAT STAL HIA
Sl RYfT off | 39 HRU 9§ gWR IEl
S-ATA PR $H s g1 T AU
aRIRRT & eigy 9vaR 4 9 dvE 9
AP YHaen a1 8, § 395 fg ar
gIare < ABAT § AT g HAT off
Bl Fs AR 1, TAR g FIR T,
difsar ¥, w9 Qv 7 9gad usd
SAHE T & iR W &1 uRone o fF
8 9HY REd gU B S8 HA @I,
AHA 1 &R FAufaFfal o fwara
4 PR I8 AR FIRT B TP U TP
fTwpd I8 © f% g9 I8l rara usd 9
el IET ¥, I8 UF fuar iR o 7S B
IR fAed 3 YR BT Bm-fSen
Bl, TAHIHIT B, FEdh BT M S qYYT
@I B g3 7, S g9 g8 Wl 3 w1y
gS ¥, o5 yRaT # siargfe off g3 &1 A
3MuE wegw | 71 S § I8 FAeT FA
g 6 T81 =T 7eFIT A B d WA
¥ dIfes area # o aify g5 ® S9al
SIE @l S | HElRd, § g8 ff g
HRAT ATEd § [ WPpfad araar a1y @1
ST ISR 9977 €, S9H i1 IR 37 Bt
qId 8, 98 TAG PH 2 TH TBR DI
YT B T Y I9H IRTAT HRA
BT ATTWHA 81 H A N ¥ g FragT
N B AEd g 6 g9y few S
RTSIRAT B &, SAD] Afdcid RS B
I3y d1fs I ATeH | AN DI A
UgATS Sl 9| g=Iarg|

ISR RS NUECENEREECICENEDE
IuFuTEe HBISd, § $U BICI-BIdl ard
o TrEdl gl 4 A 43 S | qu
ST 2, IT WX HEl 4 g 82 4 g 90
gl A18dl § & JOIRIT § Sl SHS gall
g, T IONT WIHR @ AR F F
WRBR $ U9 Pl Haqd AT Blg 99
AT &7 AR ATAT & Al {1 SAST gan
2?7 T\ 91d § I8 gl @rsdl § b
Hiee H fHa @ AX 87 I8 WX TP
diec 99 S TadAT Fode B B,
ST AfCTEHAT 14 Jo1s B TH &
T B IFh GO 9IS 991 781§l $AfY
§ omuy fasT &I grsar g b A
AP ST Skl | Sedl 33 B QA
Y| I Alee A9 B

BRI $YY BT IHH I TSI 81 99 ¥hH A
39 ST & ©R g9, TR 9997 3R 9% 6%
IR BUR US| 98 99 HrH g4 XHH o &
AH

AEIgY, disal Ud o dod
Tg9de & N Bl Biedr WS g€ A 39
| STET A SATET %1 {61 § iR 376
g1 1t off I7 B IS WE BT BIH 3-4
989 981 o safav g8 surer wfdr
AMHR U I P HIH STedl 8l Y& sl
ElEY

ARGy, a8 el &1 931 JHar
B 81 M o8 | W &l gr=it 18} ¥ 3R
S IFHH F R 7 & T A A
BS H W, § o1 g 6 SHP! 2 SwRIAHTH
BId 81 99 Mok © fF &l Ot snuan
3R 3 I & A1 Ugd 9 Vedig gerddc
<d 81§ 98 HgW 6 FF 2000 qPH B
SWITHT 154 HIS BUAT § <9 dA8Y
TSR GXBIR Bl MR 81 4§ 0 $Is iR
IR fiel, 99% foly =1 &1 =nfey)

Aelqy, Siftrd ard § ¥g e
arsd g & #30 wEley Bl g g8 e’
SRT BT A1EYI 9 T81 YD BIS-UaR HHCT
o WY1 q BIT-BIC Al # A R HTW B
STP ¥ 9! q1EN g &1 T8I IR IAPT ST
aifee | § IwfiT ®var g 6 #=A Agiey
ST VRINE & SR ORI @ g8 weT
gl

CICRIES] ALY (IR :
IUFHTEAE ARG, I | Sl et g5
2, ¥8 9gd @ g:ge gl "@Al Sft 7 a9
weHe # 73 arell @l dEn 9use @l gl
S-S FATIR U6 81, 89 9ol RIfT &1
Ul g Fb| AT Al a8 Y1 YA H A
fawew ge w81 T Bred § @i @
5 oIS I ¥ WHIER ISR F U9 Ugh
IZ B SR S-S WHIER W ',
ffead wu & g9 dwe A gRads gm i
3IETS JIGERT § AT oI Y& &, S99 g
A ® fF gga ST JHAT Arl F A1
3R AT BT g3 &l fUwe Ara o sy #
I 3T ATI g8f ux A T QT usd 9,
IR 3T U8 ¥ AMAR Fqra &1 S I8
off AfhT @R < 9 <IAqTal Bl IR% Dls
&1 T8l a1, I9® §HYEX § S & oy
AT AT AT o Afed B A HAgemy
FHER § MY S AN FYSY & BN I8 T
J ITH IR FHAIRAT I AIF H B8l
37 o fop gt
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¥ BT R dfed 98 S| ®fh SHB!
sfgronm g1 BT f6 fas warTs v | I8
R eyt sAfrT rH iR Uv I 91 B B
FS IR IE Wl g T 9gd q<Ig A & Mg
2 f 59 R A gl Y g8 @ @ T
BIHY AT A1 1 oIfdT qrg # gan J8 2 f&
W1 AU $F 99 HIb AN A¥B doll
141 B1 WIS $B 59 HBIR Bl a1d oI &
|Y S © fTHF RO I8 9R1 $B 98 W)
BT B ST 1l IISRATT F 37/ gar| 37
DT ST U8 TP HA P 4T AT SABIT AT
a1 I=BIM $al fb &9 AT BT b IR H g9l
PY I8 ¥, UH-UH el & 3feX THh-Udh e
P 3EY UH-UH HAT & o1 Bl 919 I Y&l 8
Al 9 TBR B grd 8 I A1 a1 g T8l
arar fb fedt 53 9 ug wEr € 5 sH
FIATERY] BT BIs FaT1 &1 Tal el il Al
39 O A A9 & foran s =y, 39 W)
W WIRPHR B &9 <=7 91y & a8 59 g
d FRYFAHIT 9 1 8 39 vy 4 | 31w
Jrearofl S g8 Y 81 AR ATHA BT SATISl
o9 & fau ag enfefraa S\ @ A
AMILYH Bl Il ga=1 & Tal, g8 ux fafr=
FATAT AF-TAST, slfaeRid] I TaR 9
HRIfreea s , avwa giaad ffasdh
qen o o AR € S9d 39 favy &1
B W I |9 PR F U8d g8 ggar
1Yl Ay R 99 g8 S 9 H9gR AN &
der s9H! o ursH A ReNlw s 9 @
50 BOR BT a1 ofhs 50 WRaR w1 T
IS & BT W SRR M TE & Bl AR
g8 At FFHR & 9 < A0 fe gara g8
BI91 arfey wiifes g8 ot Seft afrsr ux &
F drdl A9gR € 39 Ay @I ghawr &
A | 39 B W STd! e fRfy wwre
Bl 81 1d: 50 WX W HIW AE AT
HIBR DI g1 A1RY 6 ITD! T87 Jarasit
e yeIR & fedrar S 89 9N 9Tl Bl
APBY UHh Sices RAS 3R & o9 I de
P ATHT MM WY Al ITHT BN 99, § gAA
T HEHY AW Sl gl gIara|
SHRI GOPALSINH G. SOLANKI
(Gujarat): Mr. Vice-Chairman, Sir, this is
worst of the worst calamities that have been
faced by Gujarat and particularly so, because
1,600 kms. of sea-shore has been affected,

involving about 12 districts of the State. It
is but natural that
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ordinary life has been disrupted. Electricity
has been disrupted. Sir, the waves were of the
height of about seven to nine meters. Kandla
and Wadianar has been affected badly. My
friends mentioned much about the Mooravi
calamity of 1980. That was not because of the
cyclone. That was because of a crack in the
river due to which the dam had broken down
and about 10,000 people were affected. The
calamity had mounted more in the Machho
river.

Now, communications have been disrupted.
Not only that, electricity has been disrupted.
And it is not that the State Government had
not informed the people. The State
Government had deployed the Tchsildars and
the police officers. Even today's newspapers
have said so. But because of disruption in
electricity and absence of communications in
these 12 districts, it is but natural that the
figures will be wrong. Yesterday we had a
figure of 197. Today when we went through
the newspapers in the morning, it was 411.
Probably when this statement was being
typed, it was 550. When the statement was
being read, we found that the figure had
reached 637. And because of these
disruptions, it will be difficult for the State
Government to collect the figures because in
Banaskantha where the salt workers arc
working, as all my friends know, even up to
100 kms. there is no telephone facility.
Sometimes, there is no light in Banaskantha.
Sir, naturally, all these village people were
working in salt plants. There may be more
casualties also. At the same time, the number
of dead people may also increase in
Banaskantha and Kandla. The whole Kandla
port has been washed off. So far as the
signalling system of the Defence is
concerned, it has also been affected.
Therefore, I would suggest two-three things.

Sir, so far as the relief is concerned, it

is very less. A relief of Rs. 154.83 crores
has been given. I don't think the State
Government would be able to meet the
particular demand. The newspaper
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reports state that property worth Rs. 12 to Rs.
14 crores has been damaged, but I think, the
damage must have been much more than that.
So, I would wurge wupon the Central
Government to sanction a better amount so
that the State Government can meet the
particular demand. I would like the hon.
Minister to assure us that in future the
comman man should be informed of the
disaster well in advance. I hope they would
do  necessary improvement in  the
communication system.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Shri Prafull Goradia. 1
think this is your maiden speech.

SHRI PRAFULL GORADIA (Gujarat):
Sir, I am speaking for the first time and I hope
that my maiden speech will be treated as
inconclusive so that I can speak at a greater
length in future. Nevertheless, Mr. Vicc'-
Chairman, Sir, I must point out that this is an
unprecedented calamity in the history of
Gujarat, as far as [ know. To compare it with
Moorvi or any other tragedy would be making
a joke of it. I don't think such a natural
calamity has overtaken Gujarat ever before. I
think, in this hour of tragedy, it would be
better if we don't politicise the issue and have
a debate between this Government and that
Government and  whether the  State
Government did anything or not. I would like
to assure Dr. Alagh—of course, he is not
here- that while he is feeling intensely about
this tragedy, we all Gujaratis, on whichever
side of the House we may be, fecl equally
strongly. No one should assume any
monopoly over sympathy for the dead and
affected. It is not true that the Government of
Gujarat did not take any steps, from personal
information I have and this will come out as
the days go by, as many as 10,000 pcople
were moved out of the Kandla Port as well as
the surrounding salt works. So, to say that the
Gujarat Government was not taking it
seriously, I think is not fair. As has been
repeatedly described, as high as nine-metre
waves came and what possible protection
could
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anyone have taken? As far as the number of
dead pcop'c is concerned, it is really sad
because there must be so many houses and so
many bast'a which must have been wholesale
washed away into the ocean. How to count all
this? Those figures even at the end will never
be valid. I think the figures of actual tradegy
must be much greater. I should say that we
should all unite and sympathise and send as
much help as possible and not politicise this
issue.

SHRI RAJUBHAI A. PARMAR: There is
no question of politicising the issue.
(Interruptions) He should not say that there is
no concern for the tragedy. (Interruptions). At
this hour we should not talk like this. Nobody
is politicising it. (Interruptions)

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
SOMPAL): He has not said that anybody is
politicising.  (Interruptions) Mr.  Vicc-
Chairman, Sir, the concern expressed by the
hon. Members is understandable in the wake
of such a calamity which has taken a very
heavy toll of human life and cattle life and
property at such a huge scale. So far as the
source of figures is concerned all the Members
have repeatedly said about it. Our source
essentially remains the State Government
reports and we have to depend on it. So far as
reports being published by newspapers arc
concerned, we do not know their sources, what
is their source through which they give out
such figures, as rightly 'pointed out by some
hon. Members. Unnecessary scare created if
more number of deaths in the calamity arc
reported and we should not go by those wild
reports. May be, they have some idea. But, the
State Government or, for that matter, the
Central Government and other agencies have
to act more responsibly unless they have really
verified physically the occurrence of death;
otherwise, they should not report it so. So far
as the changes in figures arc concerned, the
latest figures which I have given are based on
the information received up to
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8.30 p.m. and the statement which I had
prepared earlier was up to some point of time
during the day Naturally the figures keep on
changing and these reports surely keep on
coming and we cannot be sure of the figures.
As rightly pointed out by the last speaker, Shri
Goradia, the validity of the figures will always
be doubtful. So far as India Meteorological
Departments warnings are concerned, they put
up these warnings on AIR and Doordarshan.
No doubt, these reports are also published in
all the national dailcs. We had been seeing
them for two-three days and Dr. Alagh is here,
I cannot doubt his scientific judgment and
information. But, Sir, in case of such a natural
phenomenon, nobody can be sure of mile-to-
mile movement of such a phenomenon like
typhoon or cyclone. They arc known to
change their course abruptly because they are
not influenced by one parameter. In the whole
globe and the whole environment, there are
several things which influence even up to the
last moment. So, you can never be sure that
they would pass through this band of physical
parameter. There can only be estimated
distances and estimated ranges which they are
expected to cover and hit. (Interruption) I am
coming to the recommendations. Pharwas and
Agarias, the two communities arc salt
collectors and surely their plight is pitiable. It
is so far a long time. So far as provision of
insurance and some safety cover to meet such
emergencies are concerned, I do not know
whether they arc covered under the Industrial
Labour Act or not, or whether they arc
covered by something else. If it is not there,
some such schemes should be thought of and
whether it will be covered by the State
Government or the Central Government, this
point can be studied and some measures
taken. Raising of wrong flags is raised by one
of the hon. Members, I think it is cither
Parmar Sahcb or Fernandes.

Mr. Fernandes had said that Flag
Number 9 was raised.

SHRI BRAHMAKUMAR BHATT: Flag
Number 10.
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SHRI SOMPAL: Mr. Fernandes had said 9
and you had said 4. There is a conflict
between the numbers. It cannot be understood
that an authority like the Port Authority can
raise a wrong flag in such an hour.

SHRI BRAHMAKUMAR BHATT: But,
they have given the wrong information ...
(Interruptions)...

SHRI SOMPAL: May be. It may be your
information. I do not have any information
...(Interruptions)...

SHRI BRAHMAKUMAR BHATT: The
whole Press in Ahemdabad reported that
instead of flag No. 10, flag No. 4 was flown.
That is there in the newspapers.
...(Interruptions)... The information has been
eroded by the Government ...(Interruptions)...

SHRI SOMPAL: This can be verified.
The only thing which I would like to
undertake is that information will be
collected and placed before the House.
...(Interruptions)...  As  Mr. Fernandes
said, ships could have been moved to the
high seas. I do not know why this was
not done because people who are on the
ships and who are at the port know it
better. May be, moving the ships at that
hour to high seas would have made them
run into the cyclone itself. How far it was
away from the port or down south,
...(Interruptions)... this is their
judgement. How can we, sitting in Delhi,
know unless we contact the port
authorities and the ship authorities? As
far as communication system, use of
satellite system and army communication
system, is concerned, army
communication system is being used. With
regard to reconstruction of the port and
houses — Dr. Dasgupta has asked about it —
I submit, naturally, reconstruction has to be
taken up later on. The immediate concern is
of emergency relief which is being undertaken
by the concerned agencies, including the
Government and its various Departments.
They are helping in this regard. With
regard to taking of
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international help, I do not know anything so
far in this regard. We feel that the emergency
relief undertaken by the State Government
with the help of the Central Government and
other Departments would be adequate. I do
not think it is needed immediately. Unless
somebody comes in support,
...(Interruptions)... 1 do not know what the
system is and whether the Government can
ask for such help. But, if somebody comes in
support, I do not think there' can be any two
opinions that we refuse it. Mr. Rajubhai
Parmar has again asked about the figures. I
have already given the information in this
regard. Regarding the Central team I would
like to say that a team headed by the hon.
Home Minister is already there in Gujarat.
They might be on their way back. As soon as
some more details arc available, the House
would be informed. Regarding a new Central
team the Government of Gujarat has formally
sent a request today. We have received it
only in the evening. This team will be
deputed. I assure the House in this regard.
This team will be deputed only when the
State Government formally asks for it. In the
evening this demand has already landed with
us. With regard to assessing the total damage,
I would say that it will take some time.
Madam, their concern is for emergency and
immediate relief. Regarding inadeaquacy of
funds, I would submit that two tranches have
been relased from the Calamity Relief Fund
which was constituted after the assessment
made by the Tenth Finance Commission and
the recommendations accepted by the
National Development Council. If need be,
the remaining instalments can also be
released. If the State Government is not able
to meet the requirement, the Central
Government would not be found lacking in
extending support. Regarding damage to
installations of companies, including IFFCO,
I would like to inform that IFFCO has
reported that no major damage has happened
to the phosphoric acid ship. This has been
reported through the communication sent by
them. So far as damage to port and
jetties, including
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other installations, is concerned, I understand
that they must have insured these things. The
damage assessment will be done, and if there
is any, naturally, the reconstruction has to be
taken up. Regarding publicising the warning
and information by the IMD and the reported
statement by the hon. Home Minister of
Gujarat, I do not have any information. We
will confirm it and after having seen it in
Delhi it seems that the report may not be
correct. We will find it out. It has to be
confirmed. Without confirming it we cannot
say that he has given such a statement that
there was a communication gap. Regarding
pollution and damage to pipeline, I would say
that we have to verify it. But, there is no
report that the pipeline has been damaged and
a particular element is leaking. Shri Brahma
kumar Bhatt has pointed about the Agharias
and Flag No. 4. I have already responded to
this. He mentioned about damage to property.
Right now, I have no proper information. He
asked about special assistance. [ have already
said that two instalments have been released
and if need be, two more can be released. The
share of calamity relief in case of Gujarat is
quite high because the assessment is done on
the previous incidents and calamities recorded
in the history and Rs. 154 crores is really, as
compared to other States, quite high.

Shri Vayalar Ravi has asked whether the
Army was alerted. Yes, Sir; the Army was
alerted and the State Government must have
informed the people. We have to verify the
information whether they had issued some
advance warning, physically, on the ground.

So, far as Prof. Alagh's allegation that the
Government did not come to the House
yesterday is concerned,—Sir, this is for your
information — we had sought permission of
the Chair in writing yesterday itself. I had
given a written communication. It is on
record. But, it is the prerogative of the Chair
as to when to permit the concerned Minister
and the Government to make a statement.
But,
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we had sought permission of the Chair
yesterday itself. Sir, yesterday, I had made a
statement in the other House i.e., the Lok
Sabha.

SHRI YOGINDER K. ALAGH: My
question was not about the degree of
inscntivity, but on attempts at postponing the
discussion to night.

SHRI SOM PAL: It is a matter of
perception. Dr. Alagh. It is the usual tendency
of the Opposition people to dub insensitive so
far as the Government is concerned. I do not
expect such a remark from a person of your
stature and sensitivity.

SHRI YOGINDER K. ALAGH: I must say
that I am really sorry that you have said this.
You arc absolutely right that it is a matter of
perception. That is all I can say and let it be
examined. Your perception differs from mine
is all that I can say. It has nothing to do with
Opposition and Ministers.

SHRI SOM PAL: Sir, again, Dr.
Alagh has mentioned about newspaper
reports. I have already remarked about
them and I stand by those. So far as
instructions to Power Grid Corporation
arc concerned, a very clear instruction
has been given by my hon. friend. He is
sitting here. It can be verified here and
now from Mr. Rangaraja
Kumaramangalam ...(interruptions)... So far
as movement of this cyclone is concerned, it
was reported that it was moving in North-
North-Western direction. The tracking has
been reported in the newspapers and
naturally, the course cannot exactly be
identified mile-wise and the range affected by
it. It was being tracked regularly by the
ILM.D.

It was suggested by Dr. Alagh that an
ocean warning system and a communication
system should be created, strengthened and
updated scientifically. It is a very good
suggestion made by Dr. Alagh. It should be
taken up. As per the information given by
him, he has already installed something in the
Bhavnagar University and it needs be updated
and
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supported. Sir, surely, the Government would
consider this. Putting up such systems not
only in Gujarat but also in other coastal areas
should be taken up in course of time but it is a
matter of development and naturally,
resources have to be provided for such things.
This suggestion surely will be considered

Some hon. Members were asked about
the building of houses. Naturally, the
houses which have been destroyed need
to be rebuilt and the State Government
will take it up and if need be, the Central
Government can also help. But, it is to
be done under a system because the
Central Government's funds cannot be
spent abruptly. The Central Government
has to go by certain rules and regulations
like the one in case of Calamity Relief
Fund which has been instituted after the
Tenth Finance Commission's
recommendations and acceptance thereof by
the National Development Council.

One more very important point which
has been made by Dr. Alagh is about the
need for evolving and updating the
disaster ~management course. [ think,
there is a serious lag in this. We are still
going by the codes which were evolved in
the British time and they have not been
updated as they should have been. A
serious exercise and a comprehensive
exercise in collaboration with all the
Ministries  concerned and the  State
Governments concerned, research
institutes, has to be undertaken and they
should be updated. This is a regular
exercise. After intervals and gaining
experience out of such calamities, these
codes have to -be developed including
fore-warning system, immediate
management and the long-term measures to
be undertaken for rehabilitation and re-
construction and all that. These codes have be
developed including fore-warning systems,
immediate management, and long-term
measures to be undertaken in rehabilitation
and reconstruction. Medium-term weather
forecasting system, I think, is in place with
IMD noV. But, taking into the other areas
again is a
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matter of resources and it must be taken up,
but even in the most developed countries, I
have seen, such a natural phenomenon does
cause damage. I have seen a country like
America, when cyclones come they do go in
for creating huge and vast damage in spite of
all arrangements which can be available at
best in the world and by world standards.
Such things cannot be totally ruled out.

So far as involving voluntary agencies is
concerned, yes, Gujarat Government must be
aware of it, and we do take the suggestion.
We will approach voluntary agencies and
voluntary agencies themselves can be
expected to be sensitive of such matters. They
will surely come out in support. When I went
to Orissa I saw voluntary agencies doing
relief work in a missionary spirit.

As far as establishing more rehabilitation
centres is concerned, some rehabilitation
centres have been set up and if their numbers
and arrangements arc not adequate, naturally
the Government would look into it.

Now comes the matter of assistance to
farmers for the next crop. Yes, it is one
component which the Statement Government
would be asked to take into consideration, and
if need be the Central Government will also
give some assistance by way of C-DOT inputs
or whatever it is.

sft e g @R 3 @ f6 a8
BT el WOl 9T A1fRY| §9 BT S H
UgS B < GBI gl ATYST BIY F FMER &
HFg # I/ UL g1 §, WA d gl TY
g, O S/ garar g &R S garem
IRATY TSR ARBIR IR B T & I8
984 B 37<S! a1d 1 99 U P AXPR Bl
ft g o TRy

S AT TIAUBR d: 7 W AT B
YR g8l & ol H I9 &I ya: gARIgRi
HRAT A1Ed g [ T WRBR @I &1 Ruie
2 S ga g, SW F FUR ' a1 iR
BRAT USA Bl YORIT WXPR 3R o
BRI A 8 gIa¢ wofl €, A & R
9 IE  abe  uwgd ey 2l

1998] by Minister 506

AR S8l q% B F ATbad b1 9% &,
TSI ARBR T 1 a1 wh 2 fF
I BT A TF BT IHAT 1200 HIAS TUY
31 B @1 81 I8 Flvga ¢ & I8 vPpen
URT JAfHeT T8l B, $H A SUTEl W OB
JHAT T, IR JH TH BT ITHT Sl HAT ©
g8 1200 BRIS BUY Bl 5, T DI a1 3741 -
F U g 2 THD UH BT UP AT
P AT F ST AT S THS AIGR © 3R
e 79gd PRA g, ST F weErgare
IYAT FIF B ST 91 I=BIA el T, SF T
P ARBR DI [ORTT ARPR & 1Y JqLY
g & =Ry ik afe 39 yaR &1 a1
DY IudL ¥ o Ffad w9 d 39 @
AN g7 AT B 517 g7 @t g1 o arfar-
gt & g fan s =nfew) ar=ieR, s
dexwE @l S &fd g3 8, 9 BT gAMHE
sfrenfaefie fear srg, 39 ar & @ &
ST T8 BN S WO & Gy d § ugel €
DE I g

sft §ME FEHT 7 wEr § Ay W
BIaT 8 fb Iarg=l <7 & raole A 98 4
T8l g2d | I 919 9L § Rifp ST BT 99
P AR B 3feTd qE BN B AR
gt & S ® SR AR FH YRR Bl
IhHaTd T8 MY o1 AT B & b RPN
T & it e B 39 IYE B A oAl
JFAATAY BRI 7, U S7° AYHIR I 9rd
Pl TNRAT A A1 AIRYI FHaTd g1 q7
aRafdd 3 a1 § ok wefae acwsi a
aruerell & e § VA 91 sty A&l
g1 9gd SIWEl wR 9wl 1A ¢ 6 gg odrer-
g SYR-JYX B 1T & 3R 39 avE @l
el # uard fhelifiery guR-Suv BIAT
BIS ATEI a1 AL T I Bl I8 I {5
aft gareral & iy siv fawr @ 59
# afeyfard o3 &9 & AR uR w19 fear oy,
ATW/T B 39 910 BT UgA A fHar o &7 R
AR WIHR gRT bl & frai & @
e T 2, 39 W # S I A W
TS T | UAF I YA $ AU IRId
WRBIR 7 50 R BUT BT 3R T-AH B
forg, R & Iy 30 BWR BUT @ ARy
FIHUT b YR YR I Bl GV B 81 4
P IrfaRs

sft ArEYTe: MU g SHo Aretdt 7
PIs 5 a1d T8 Hell Uped MsiadqT i o
T D DI & b AYVPEIR 7 MIYH HTH




507 Statement
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Emergency = Communication  restoration
teams are in readiness to move out at the
earliest to commence communication
network repair and to set-up alternate
radio links and establish field telephone
networks at the basis. Transport aircraft
arc on stand-by to fly in relief or fly out
aircraft detainments. As soon as the
storm abates, helicopters will be pressed
into  service for civil aid. The
Headquarters at  South  West  Air-
Command is already in dialogue with the
Gujarat State Government for planning
relief work. The Ministry of Defence is
given ad-
vance clearance for using I.A. helicopters for
civil relief. This action is in hand. To
evacuate aircraft from Uttarlai airfield also in
anticipation of possible flooding. This is what
has been reported by the Defence Ministry.

Some information has been provided
by the Petroleuam Ministry that they are
also cooperating and helping in the relief
work. The Ministry of
Telecommunications is connecting important
telephone numbers to other exchanges,
wherever it is possible. The source of
information of these figures arc, the State
Reports, the Ministry of Defence Reports, the
Ministry of Petroleum and Nartiral Gas; the
Department of Telecommunications reports
and IFFCO's own report.

SHRI H. HANUMANTHAPPA: Has any
damage been reported from the Petroleum
Ministry?

SHRI SOMPAL: No damage has been
reported by them. There is information. This
is 1200 crores, this information I have already
given. The Government of Gujarat has
requested the hon. Home Minister for an
assistance of Rs. 500 crores and for
deputation of a team. This I have already
announced. A team will
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be sent and this demand will be considered,
and within the means, the resources will be
made available to the State Government. With
these words, I thank the Members for sitting
so late and seeking information so keenly on
this calamity.
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SHRI BRATIN SENGUPTA: The new
information is that the Gujarat State
Government has requested to send a Central
team along with a compensation of Rs. 500
crores. Will this be an all party team?

SHRI SOMPAL: This is an official team.
This is called an official team. There is a crisis
management group here at the Centre
consisting of several representatives of
various Ministries and this team usually is
sent by the Ministry of Agriculture. But if
need be other Ministries are also involved.
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SHRI YOGINDER K. ALAGH: Mr. Vicce-
Chairman, Sir, I would like to seek a small
clarification. There is the BICP Committee's
report on salt workers. It has suggested a
number of practical steps which can be taken
to ameliorate their lot.

SHRI SOMPAL: I assure the hon. House
and Prof. Alagh that I would look into the
recommendations. There arc  certain
recommendations which arc feasible and
which we can go in for. (Interruptions) 1
would be grateful if a copy is sent to me.

SHRI YOGINDER K. ALAGH: Secondly,
in regard to cattle, if you could give us some
assurance, it would be good. It is a cattle-rich
area.

SHRI SOMPAL: The suggestion which
had been given earlier and the
recommendations of the BICP Committee
would be considered.

SHRI YOGINDER K. ALAGH: I am
talking about cattle. Gir is one famous
variety. I am asking about the cattle loss.

SHRI SOMPALSs What is the variety?

SHRI YOGINDER K. ALAGH: Gir is one.
There are other varieties. It is a cattle-rich
area. Per-head price of cattte is very high in
that area. This loss aspect should be
considered.

SHRI SOMPAL: We will take up the
matter with the State Government; whether
there could be some system of compensating
for the loss of cattlchcad,. We will take it up
with the Government of Gujarat.
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SHRI YOGINDER K. ALAGH: I would
repeat. We thank you for everything that you
have said. But, as far as the crop

is concerned, it is very urgent because sowing
takes place very early.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): He has already said about
that.

We will now take up the Statutory
Resolution  disapproving the Electricity
Regulatory Commissions Ordinance,
1998; and the Electricity Regulatory
Commissions Bill, 1998. Shri Dipankar
Mukherjee to move the Statutory Resolu
tion.

I. STATUTORY RESOLUTION
SEEKING DISAPPROVAL OF
THE ELECTRICITY

REGULATORY COMMISSIONS
ORDINANCE, 1998.

IL. THE ELECTRICITY
REGULATORY COMMISSIONS
BILL, 1998.

SHRI DIPANKAR MUKHERJEE
(West Bengal): Mr. Vice-Chairman, Sir, I
move the following Resolution:

That this House disapproves of the
Electricity = Regulatory = Commissions
Ordinance, 1998 (No. 14 of 1998)
promulgated by the President on the 25th
April, 1998.

Sir, it is already 10.30 p.m. I will
continue tomorrow.

THE VICE CHAIRMAN (SHRI
SANATAN BISI): We will continue this
tomorow.

SHRI R. KUMARAMANGALAM: It
can be continued tomorrow, at 5 p.m., Sir.
The time may please be specified.

THE  VICE-CHAIRMAN  (SHRI
SANATAN BISI): We will take it up
tomorrow, at 5. p.m.

SHRI PRANAB MUKHERIJEE: Sir, he
has already moved the Resolution.

THE  VICE-CHAIRMAN  (SHRI
SANATAN BISI): Yes, yes.



